IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

SL.|[Name of Date of Case No. Co
No.|Applicant Application Fee

27.10.2025

Notified

amount
to be paid

Reject
Status

IT.MISHRA  [86491/202527.10.2025 |CMP/177/2025 |1o | |
|2 MR ROUTRAY |86508/2025|27.10.2025 ABLAPL/12007/2025[10 | |c |
3 |SARAT DASH [86517/2025|27.10.2025 [WP(C)/3156/2025 |7 | v
4 B saMAL 186519/2025(27.10.2025 |WP(C)/22138/2025 |10 | c |
5 |M R SAHOO [86520/2025(27.10.2025 |WP(C)/29143/2025 |10 | c |
6 |s Das 186521/202527.10.2025 |WP(C)/3295/2022 |7 | .
‘7 P K DAS ‘86523/2025‘27.10.2025 ABLAPL/4100/2017 ‘7 ;Mgo'3*3 OO‘U ‘
'8 |A K SWAIN [86526/2025(27.10.2025 |CRLMC/928/2022 |7 | R
9 |H SUNDARA [86527/2025|27.10.2025 |WP(C)/9950/2022 |10 | .
‘10 ‘s MOHARANA ‘86529/2025‘27.10.2025 ‘OJC/3083/1990 ‘10 3520'3*5 OO‘U ‘
11 |H K MOHANTA [86532/2025(27.10.2025 |CRLA/779/2024 o | v
12 |P K DAS 186534/2025(27.10.2025 |MATA/438/2024 0 | R
13 |MANGUL NAIK|86535/2025(27.10.2025 |[WA/2153/2023 10 | c |
14 |H K MOHANTA |86536/2025(27.10.2025 |CMP/1657/2025 10 | v
15 |P K JENA  [86537/2025|27.10.2025 |CRLMP/1123/2025 |10 | R
16 |P K JENA  |86538/2025|27.10.2025 |CRLMP/1162/2025 |10 | v
17 |P K JENA  |86539/2025|27.10.2025 |CRLMP/1160/2025 |10 | v
18 |S K PATI  |86540/2025(27.10.2025 |[WA/1525/2025 10 | v
19 |y DaS 186541/2025(27.10.2025 |[WP(C)/24325/2025 |10 | R
20 |A K BISWAL |86542/2025(27.10.2025 [WP(C)/13022/2025 |10 | v
21 |M R NAYAK |86543/2025(27.10.2025 [WP(C)/3197/2025 |10 | o
22 |N C SINHA |86544/2025|27.10.2025 [WP(C)/28743/2025 |10 | o
23 EAEGARAJ 86545/2025(27.10.2025 [BLAPL/7916/2025 |10 U
24 | Neamag  |36546/202527.10.2025 [BLAPL/7745/2025 |10 U
25 |N C SINHA |86547/2025(27.10.2025 |CONTC/4326/2025 |10 | v
26 |P K JENA  |86548/2025(27.10.2025 |CONTC/4489/2025 |10 | v
‘27 ‘?SEbﬁENgis ‘86552/2025‘27.10.2025 CONTC/4098/2025 ‘10 ‘ ‘c ‘
28 |M.NAIK 186553/2025(27.10.2025 |CRLMC/4185/2025 |10 | c |
29 |J. SAHOO  [86561/2025(27.10.2025 |WP(C)/21504/2014 |10 | c |
30 |PK MOHANTY [86567/2025|27.10.2025 |BLAPL/8269/2025 |10 | c |




31 |PK MOHANTY [86568/2025(27.10.2025 |BLAPL/8407/2025 |10 | c |
32 [BK DALAI  [86570/2025(27.10.2025 |BLAPL/8312/2025 |10 | c |
Xerox fee
33 |P K MOHANTY [86572/2025|27.10.2025 |TRP(C)/176/2024 |7 E:zagog;é U
=3*9
34 it o OB 186578/2025(27.10.2025  [BLAPL/8069/2025 |10 c
35 |S. BARIK  [86581/2025|27.10.2025 |WP(C)/24197/2014 |10 | c |
136 |J.SAHOO 186587/2025(27.10.2025 |CRLMC/4253/2025 |10 | c |
Xerox fee
37 o apwy  |86589/202527.10.2025 |CRLREV/239/2022 |7 i:i&goééé U
=3%4
38 |DP DASH 186591/2025(27.10.2025 |[BLAPL/8924/2025 [10 | c |
39 |DP DASH 186592/2025/27.10.2025 [BLAPL/8857/2025 |10 | c |
140 |DP DASH 186593/2025/27.10.2025 [BLAPL/8863/2025 |10 | c |
41 |DP DASH 186595/2025/27.10.2025 [BLAPL/8865/2025 |10 | c |
42 |DP DASH 186599/2025/27.10.2025 [BLAPL/8875/2025 |10 | c |
43 |DP DASH 186600/2025/27.10.2025 [BLAPL/8881/2025 |10 | c |
44 |DP DASH 186601/2025(27.10.2025 [BLAPL/8230/2025 |10 | c |
45 |s.K.SUNDARA [86614/2025(27.10.2025 |CRLA/248/2009 o | c |
46 |P. BEHERA [86631/2025(27.10.2025 |CRP/47/2025 0 | c
47 |M.K.RATH  [86633/2025|27.10.2025 |WP(C)/29122/2025 |10 | c |
48 |L.PRADHAN [86634/2025|27.10.2025 |WP(C)/29726/2025 |10 | c |
49 |B SWAIN 186635/2025(27.10.2025 |CMP/1133/2024 10 | c |
50 |S K BEHERA |86636/2025(27.10.2025 |WP(C)/29123/2023 |10 | c |
51 |S K BEHERA |86637/2025(27.10.2025 |WP(C)/25632/2023 |10 | c |
52 |B. N. SAHU |86638/2025(27.10.2025 |BLAPL/4973/2025 |7 | v
‘53 o ‘86639/2025‘27.10.2025 WP (C) /23826/2025 ’10 ‘ ‘c ‘
54 |M.BEHERA  [86642/2025|27.10.2025 |CRLREV/488/2025 |10 | c |
55 |R. K. BARIK|86645/2025|27.10.2025 |CRLMC/4307/2025 |10 | c |
56 |R. K. BARIK|86646/2025(27.10.2025 |CRLMC/4305/2025 |10 | c |
57 |H.K.DAS 186656/2025(27.10.2025 |CONTC/3996/2025 |10 | c |
58 |R K BEHERA |86657/2025(27.10.2025 |WP(C)/29582/2025 |10 | c |
59 |J. SAHOO  |86658/2025(27.10.2025 [WP(C)/29676/2025 |10 | c |
| | | | |Total |569

NIC




